BR>Title: Raised a privilege motion for misleading the House by the Human Resource Development Minister
regarding the strike by the students of Aligarh Muslim University.
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MR. SPEAKER: No more clarifications. Please take your seat.

... (Interruptions)

MR. SPEAKER: Nothing will go on record, except Dr. Jakhar's submission.
(Interruptions) *

* Not Recorded.
MR. SPEAKER: No, please. Not now. Please take your seat. I am appealing to you, please take your seat.
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